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MINISTRY OF HUMAN RESQURCES DEVELOPMENT
[Department of Education (Technical Education, Bureau)]
ALL INDIA COUNCIL FOR TECHNICAL EDUCATION

New Delhi, the 21st June, 1991

G.S.R. 414.—8ub-para II (ii) of the AICTE WNotification
of even number dated 3rd Jan, 91 regarding estabilshment of
All India Board of Post-graduate Studies and Research in
Engineering & Technology, may be substituted as follows :

“(ifiy Regulatory.
— identification of priority areas for funding.

— overall monitoring and evaluation of G and Docto-
ral programmes.

— enforce norms and standards at post-graduate level.”
[F. 2-4/89-AICTF]
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G.S.R. 415~-Sub-para II (ili) of t¢ AICTE Notification
of even number dated 3rd Jan, 91 regarding establishment of
the All India Board of Management Studics, may be substi-
iutted as follows :

*(iii) Regulatory.
— identification of priority areas for funding.

— development of mechanism to enforce norms and
standards in Management Institutions.

-— moenitoring and evaluation of management program-
mes and institutions,”

[No. F. 2-5/89-AICTL]
I. B, SANGAL, Jt, Rducation Adviser (T
Department of Education

&
Additional Secretary, AICTE
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